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(b) The required information is given in
Statements laid on the Table of the House
[Placed n Labrary, See. No. LT-4527/73}-

() Yes.

(d) A copv of the Chief Personncl Offi-
cerg’ Letter dated the 7th July, 1970 is at
Annexure‘]’, The proposed modification
has not been finalised for want of replics
from the unjons,

Rest rooms for relieving Assistant
Station Masters on Rallways

4927. SHRI AJIT KUMAR SAHA :
Will the Miristerof RAILWAYS be
pleased to statre:

(a) whether Rest Fooms are provided at
Stations for the Running and Checking
staff butno rest rooms are provided for *he
relieving Assistant Station Masters; and

(b) 1f 90, the reasons for such discrimina-
tion ?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRT
MOHD. <HAFI QUREFHI): (a) and
(b). Running Rooms are provided
for the use of running staff at junction and
terminal stations.

Relieving Assistant Station Masters are
generally required to sérve stations within a
short radius’of their Headquarters stations,
to which they can return for rest after per-
forming relieving duty. Rest rooms have,
however, been provided at a few stations for
the use of relieving staff including relieving
Assistant Station Masters,

12'00 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED SALE OF ROTTEN MiLx PowDER
AND GHEE RECETVED UNDFR WoriLD FooD
PROGRAMME

SHRIHARISINGH (Khurja): Sir, I
ca]l the a*tention of the Minister of Agricul-
ture tothe fol'owingmatrer of urgent public

importance and request that he may make a
statemert thereon :

The reported salé of rotten milk powder
and ghee received under World Food
Programme to the poor.

SHRIVASANT SATHE (Akola) : Sir,

I have not been given a copy of the state-
ment.

MR, SPEARER : It was circulated
much in advance,

THE MINISTER OFSTATE IN THE
MINISTRY OF AGRICULTURE 'PROF.
SHER SINGH): Attention of Govern-
ment has been drawn to the news articles
published in the Press recently, expressing
concern about the reported sale, wath per-
mission of Government, of rotten milk
powder and ghee received under the World
Food Programme 10 the Poor.

Government is implementing & project
for stimulating milk marketing and dairy
development called “Operation Flood' esti-
mated to cos* Rs, 04°40 crores to be granted
from the sale of 1,26,000 tonners of skim
milk powder and 42,000 ronnes of butter oil
being received as gift from the World Food
Progremme, The Indian Dairy Corpora-
tion, Baroda, a public sector undertaking,
acts as agent of Central Government in
receiving these commodities and for their
sile to the public sector milk plants in the
four major citics of Bombay, Calcutta,
Delhi and Madras, for recombination into
liquid milk. All these commodities are thus
supplied to the public seetor liquid milk
plants excepting cortain quantities which are
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considered  umsuitable for recombina-
tion intoliquid milk because of their physical
and chemical qualities. Although unfit for
milk recombination, a good proportion of
these commodities are quite suitable for
human consumption,

From the inception of the projectan July,
1970, about 31,000 tonnes of skum milk
powder and about 10,000 tonnes of butrer
oil were sent to Indiaby World Food Progra-
mme¢, Out of these, 4084 tonnes of skim malk
pow.er and 742 tonnes of butrer oil, which
on arrival on Indian ports, were found
unswirable for recombination into liquic milk
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were not accepted by the Corporation for
project use and would be replaced by the
W.F.P, Thest damaged commodities,
which are the property of WEP, if otherwie
suitable for human consumption, could be
allocated to other WFP projects or supplied
to other dairy plants or tooi processors,
etc, The commodities unfit for human
consumption covld be disposed of by
World Food Programmeé for manufacture
of cascinor animal feed etc,  Accordingly,
the damagei commoJines were disposed
of by World Foo ] Programmen the follow-

ing marney ;—

—

Skim milk Bautter
Power (o111
(tonnes)  (tonnes)
(1) Transferred to WFP emergency operation 948 (:eﬂ.lgm rehcf]
being consumption. 3134 519

considered fit for hum.un

(2) Transferred to WFP Project 572 (Maharashtra Forest Dev Board)
being considered fit for human consumption 92 46

(3) Transferred to WFP Project 259 (Rajasthan Cmal Pro;ccn
being considered fit for human consumption . Nil 149
4) Tmu.lferwito Hyderabad Dairy let being oonsulcmd ﬁt [‘or
an consumption. . Nil 10
s) Sold to bakeries & 'Hnlwm buns mrmdcred fit for human
consumption. * 25 18
(6) Sold for casein making being unfit for human consumption. 391 Nil
(7) Sold for animal feed being unfit for human consumption -+ . 417 Nil
(8) Losses including destruction by Port Health Officer - . . 25 Nil
* - H i 4084 742

ToraL - < .

Out of the commeodities accepted by the
Indian Dairy Corporation for proiect use,
566 tonnes of skim milk powder and 155
tonnes of butter oil were also subsequently
found unsuitable for recombination into
liquid milk. Out of these 414 tonnes of
skim milk powder and 155 tonnes of butter
oil which were suitable for human consump-
tion were sold by the Corporation to the
bakeries, confectionaries and ‘halwais’,
The remaining 152 tonnes of skim milk
powder were sold as animal feed,

There is no substance in the newspaper
repott that Government had permitted the
sate of rotten milk powder and butter oil
unfit for human consumption which was

received under the World Food Programme

to vulnerable sections of the society with the

label “'Buyers Beware” or “Unfit for human
consumption.” Qut of a large quantity of
sbout 31,000 tonnes of skim milk powder

and about 10,000 tonnes of butter o1l 1m-

ported by the World Food Programme, only
960 tonnes of skim milk powder, found unfit
for human consumption were sold to the

bonafide manufacturers specifically for the

manufacture of casein, anjmal and poulary

feed, In order to ensuring, inter akia, that

quantities unfit for human consumption do
not find their way to the open mark-t, it

has been recently agreed between the Go-

vernment and the Warld Food Programme

that, in future, the disposa! of damaged and
rejected commodities would be arranged

through the Indian Dairy Corporation,
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et & am e & i i ot o ?

weEd W, fegeam @ W@
Arrcard § oy wge o 1 7y g
% amfont & oftew & faware s &
fore =8 ww s & sfesf) & faw
AT T § 1 A e g §
T T §a A AT F@ F FTH 6 AG
IiaTIC ST PR ®Y Ay afen
A & R o ¥ duy & aaw
o &, 8Y3 ? gg <Y arae fgm W @
g et guam A farmr &, s &
ater war § | o weA <@y ¥ ot fred
T § ST & ag wer A qre
T &, I & A T AT T g
# ST e § fn fre¥ go A ar,
@A A A oW fear amm g ? o
& 7% AT qEd W fan Wi
Yo frsd gy whw @ W & fen
a1 ? qE Y WEY AT I WAT TR
goaret W faur won, vaw Q& @R
Tt #1 faar wm, Iy fear mar fow
¥ worge Wl W W ¥ WA § WK
FTH O AT ATAT § | TG Y AT A §H
ot BT A AATTE A AT T B
fgrgem 3 e firaw & 1 & o
g g fe & 9 ¥ 2w ¥ R Oy
wmmyﬁhﬁ&ﬂ?
ag wrqw g wifeg e gan g W
Wt fem dw ¥ fow arare ¥ fear a7
o ST ® wg wifee 5 e
Wy ad el e & § wufag w
¥ o e T &) wwfag frwrlow



215 . Bale of

[+ g&r fag]

® wafer W oy FTOTA TR TCET W@
g wifgy, Wi T A %7 W o
gefre ot fdwi 3 7 @ 1 & srer
gt § T fer afirefall & @ &
otw wY o fif 7 T waw §, W
g7 wfgwifat & sfr o & wr wd-
e g?

Wweo st fag : weaw wEw,
A v & foamr § oo owdY
o e , W & awwar g R oag
aga Wil ¥ fonr ¥ R oA g
st & g7 7 e foram & Wi g faamdy
§ wy fooge o 1 ot g
SWW OF ARew Sww §, Wi
o Tar s § foest fawfes 2w
W farwravier ¥, @t &, wivw &
wrer i Suwr dwax §, WK W
g e dwdm ) W
T o ¥ el ag e fE am
forer gy §ag ere 1 At gEIW A
aft = wifire § el e oaw ¥
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&g wl oo ¥y, b oW
fair § wrez ¢ fvw o @ § Wi 3w
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T ¥ whw et g D ¥ wrew y
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wgt & WY & o ¥ yw A ¥ o
Mo ARE =
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¥ = % aff foar &, stc @ WY wed
e v # feerre §, i oy v
FAE IW TC Y& F@ A §, a aY
off, Fo & T EE Aw F Ay A §
% FaET qv fF gar 2w wiwg v
s @ aw ¥ oft, @ o B wger o,
v w7 RW ¥ € 4K g7 W
aw § owm & &7 A, ag gl drmr
§ 7 WY g@ W OIS AW, WF WIT
ad ayr e fafewm Q@ §,
e o, o9 ® g gem OF fr o
ATEE FT qATH WEAT A7 A Iq R
o o wgr mar ot fr onfe 9 ¥

SR ¥ & e Qe § 7 e oA
o firet aree & g A A aweftw
"ﬁtrmffﬁmt.ﬂ'ﬂm
wifearfaat wr ¥ foar oy @t W

qea Ty | wrewt & are wRder
& wnit ¥ g faar :

“Who asked you to purchase this? ‘This
isacatlefeed, Ttis pigs’ feed inour coun-
try. You wanted it. Take it if you like
and take it wherever vou want”, ‘This is
what the Americanssaid to  you. Now,
again the same is the case with regard to-
this milk supply and what afine distinction
you have made—whether it can be conver-
ted into milk or not or mixed withit or not.
1wanttoknow it cannotbemade irto milk,
then in what form you have distributcd it
to peoplelivingin the Rajasthan canal ares.
to the Gujars in Maharashtra, the Advesi
people and the backward people? In what
formdotheytakeit? Would theymix it in
water and drink it as muk? There,it can
be milk but for you, big dairies, it cannot
be made intomilk?

s R g e F i ¥ v
% ug wrar wgev § e owr ag A
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[=fr TA=y 3]

ﬂggﬁmgmﬁﬂ“‘“
dft, ¥ 3 oy arq R oY, T Y
a1 7@ qwar @1 garay AR I
a Fex femr av ? fpe T@ g F
a7 qrew s W X A W
i fer 7 fe@d @y S W
fir mg what w fan o wwar & ?
Tha W W ¥ A & A w9
§? fipe it T faar ww A TR
&, wed @ o ag A ¥ A
w7 gt fen 7w
o wa ¥ § wifs dg s
o s @y gg s fefem
g e Ty ey freg #C a%7 § O
aff, g &% A E | WE AR W
firqe & &g ® TG | F AW
¥ @itz fear § o wEAr F o R

“Shri Sher Singh stated thatthere wasno
question of foreign exchange payment since
these supplics were gifts. Mrs. Purabi
Mukherjee, onc of the Congress General
Secretaries, angrily asked ; even if it were 0
be a gift, why should Government stoop to
the level of accepting anything like this ?**

firge wg ¥ g% W W Wl g
o ot §, wefwe e off T @
o W &, ag qfe I i ¢
Fuorgm ¢ fe W@ @ ¥ QO Wi
i sifgg afk feft & W aw § oo
Wiemad § " g w1
w8 Wk wg froz @ o dEr @
1wy w g ohw @ S §
g fedt Y o 3X dw ww¥ T
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If you reject it, car they give it to some-
body elseinthis country ? If your Corpore-
tion says 1t is not acceptable, 1t must not be
given toanybody e¢lsein this country in any
form. That must be your attitude, gift or
no gifi. That is why I would humbly
submit that youclarifvthis position; Would
it be your stand or not that any such milk
powder or ghee which is not acceptabic to
the Dairy Corporation will not be taken in
this conntry in any form, whether as caseine
or as cartje feed or anything else ? Arc you
short of cattlc food in this country? Why
do you want 10 utilise such stuff and open
the door tor mischief?

Therefore, T would humbly request the
Minister to clatify this position whether
you arc¢ going to have this policy of accepr-
ng onlystandard and good quality products
in thix country.

PROF, SHER SINGH: I made it amply
clear that we conveyed to WEP that these
are the specifications of skimmed milk pow-
der and burter oil which we will expcct,
When they sent cerrain skimmed milk
powder and butter or which was not up to
the quality, we rejected it, But then the
question arose, how to dispose of it, whether
to give it back ornot. They were running
some other projects also in this country,
They  transferred  some quantity
which was found suiteble for human cone
sumption—it was analyscd in the labora-
tories; duly tesred—though it may nor be
suitsble for recombination, . ...... A

SHRI JAGANNATHRAO JOSHI
(Shajapur) : 'The question is of nutrition,

PROF. SHER SINGH : That was trans-
ferred to other projects of WFP, not that
we allowed them to ase it for weaker scc-
tions of the population far Adivesis or for
Rajasthan people, In fact, the WFP was
siready runnirg these biher profcis alo
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They transferred some quantity of the skim-
med milk powder and butter o11 which was
fit fo- Imman corvmphon to those
projecs, not that we gelect 1 them an- sail
it should be given to Maharashtra or
Rajasthan. There were some other pro-
gramm», of WFP going on. They trans-
ferre1 some quantity of milk pow fer and
ghee which wa, «yitable for humun ron-
sumption to these projects.

SHRI VASANT SATHE : He is again
and again emphasising ‘suitable’. What
does he mean hy 1t, in nutriton content, in
taste, in what form? Or is it because only
your technical laboratory said so,

5t gEw W@ T (F3T)
U Faa aas agfrart.. ...

R wfET ¢ WY IR AN
afw | S 9 W AR A FEAT
qr A9 ¥ g f@ur o
PROF. SHER SINGH * The laboratories
tested it.

SHRI DINEN BHATTACHARYYA :
(Serampore) : Which laboratory ?

PROF. SHER SINGH: We have to believe
somebody. The experts have to be believed.
They tested and analysed it in the labora-
tory and made it clear that such and such
quantity is suitable for human consumption.
Only that was distributed, not others.
That which was not found for human
consumption, was given for animal food or
for caseine production. The quantity
which was found unswmtable even for this
purpose was thrown away. I have given
the breakup of all these and I have made the
position amply clear,

In ‘Operation Flood’, we are generating
funds out of the sale of this skimmed milk
powder, etc., which we ere getting. This
will be utilised in expanding the processing
capacity of our milk plants so that we can
create a market for the production of milk
and also produce more milk so that we may
not have to import skimmed milk powder

-
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in futrure. In the next five yoars, we want
to increase our milk production and also
create a market for the milk. These are
the purposes for which this Rs. 95 4 crores
have to be utilised—the fund generated by
this,

§t gEw W wPAW - ARy
¥ g9 WA T W9 qgT T W T
gAY B 7

o we foE ¢ FE A oA <
T # T AT FRY §, ¥fFT TR TS
Y E | Qw  wT A A § e
W O A § qw A agr o< A
AT 1 T W oS 0 Al §
9 %81 FE A9 AW AE WA,
o ¥ Wy § AW agt S omedY
AT A WA 1 Wi arq getaEr
T & fog ow & e ¢ fr
o M gu e dar v fee
A 1 A ¢ fE gt Aw ¥ el WY
Q gerr qu Wt A frwr o fs
ga Al ¥ goAr frear § 7

SHRI BIRENDER SINGH RAO : (Ma-
hendragarh) ; Sir, the hon. Minister has
stated—'it is a shameful thing—that there
is not enough milk in the country, not even
two ounces per head is available.' I would
like to know who is responsible for this
shocking state of affairs. Now, after 25
years since getting Independence, we are
still depending upon charity in the matter
of things like burter and milk in a vast agri-
cultural country hike curs. We have done
nothing to implement the directive principles
of Smte policy under article 48 of the Cons-
titution which says that the State would
develop agriculture and anjmal husbandry
scientifically and that milch cattle would be

protected.



223 Sale of

[Shri Birender Singh Rao]

It is not a question of foreign countries
giving us rotten food intentionally. These
things can happen, and I am not very much
perturbed about certain quantities being
substandard. But the question that I
would like to ask is, what 13 the intention
behind this food aid to India by the World
Food Programme. What are the conditions
under which this food is made available to
be used in this country ?

The hon, Minister has stated that out of
the sale of these items supplied to Indis,
about Rs. 100 crores would be realised and
this would be spentonthe development of
dairies, If the development of (airies in
India depend upon this kind of aid only,
then we are doing nothing to develop daines
and ammal husbandry in India. So, I
would like to know whether this food pro-
gramme also covers the supply of similar
things from bodies like CARE or the Chris
tian Missions.

I would like to ask specifically whether it
is not the intention behind this free aid to
India that it should be utilised for the under
nourished people, for the destitute, for
the poorer sections of society in India. It
appears that all this aid 18 being used by the
Government to make money. I would like
to call it a *black trade” in poverty. Itis
just like getting some poor people or desti-
tutes paraded inthe bazars for collecting
alms, and then some hoodlum snatching
their earnings of the day. If this is the
situation in India, it is really disgraceful.

Would the hon. Minister please clarify
these points as to what is the intention behind
this aid; whether this is really meant
for Government making profits over this
and utilising # for the development of
dairies and if this was found unsuitable for
human consumption through the Corpora~
tion set up by the Government in making
milk preparations and butter, why was it
allowed to be sold to haleais ?

Was it not meant for humah consumption
when it was given to halwvaitala and others ?
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The responsibility for this should be accepted
by Government. The Minister cannot get
away by merely saying that the World Food
Organisation had set up its own organisa-
tion through which they can sell it. If it
is to be so0ld to private people, they should
have consulted the Government. Why
was the permission given, if they had obtain-
ed it to sell it to the private people and if it
was unfit for human consumption ? Sir, these
arc various points which have perturbed
the people’s minds and I would like the hon.
Minister to give an assurance in this House
that this aid is being utilised for the pur-
pose for which it is being received. Why
is it not being utilised properly and why is
the Government making money in the name
of the poor people by disposing of such
huge stocks received as aid by Government ?
Is it being done just to fill up its own coffers
and for implementation of its own pro-
gramme? Cow slaughter should be ban-
ned. What steps have they taken to incre-
ase production of mulk in the country?

He should state as to how much time
would it take for this country to become
self-sufficient in the matter of milk and
butter > What concrete steps are being taken
to carry our the directives embodied
in Article 48 to put an end to the slaughter
of milch cattle? What is to be done is to
develop dairies on scientific and modern
lines.

PROF. SHER SINGH : The hon. Mem~
ber has raised three questions. The first
question 1s that out of 1,26,000 pounds of
skimmed milk powder that were sent from
the W.F.P. how much of it was utilised for
the purpose for which it was mesnt. He
further asked whether this was misutilised
and whether Government made some
money out of that, I would like to make
it clear, What is obtained under this pro-
grammes is not just like what is given from
CARE and other agencies. This progra-
mme is for & specific purpose and the
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of milch caftle. All these points have been
made clear in my statement also, The
question raised by the hon. Member is
very pertinent. He raised a question as to
why should we allow the World Food Pro-
gramme people to sell these rejected milk
powder and ghee to private parties.

In fact, from the statements that I put
before the House, the hon. Member would
find that 25 tonnes of skimmed milk powder
and 18 tonnes of butter oil did go to the
private people. These were given by the
World Food Programme. Now wc have
objected to this. I made it clear in my
statement also that in future whatever
things are to be disposed of, that would
be done through I.D.C, and not by them.
We find that they have sold some quantty
even though small to the private parties.
Therefore we took objection to that.

About the quelity also, we took objection,
We brought it before the International
Committee which met in Rome. We also
made it clear to the various countries who
are contributing this that thev should nat
supply us these sub-standard things. They
should supply onlv standard things.
Those countries have appreciated that.
When the Executive Director came here
recently, we made it clear to him. We
have been discussing thewe things at the
intetnational level, There is some improve-
ment, but as for the sub-standard products
still, we are rejecting it.  'When we are not
getting things upto the standards, we are re-
jecting them. So, we are taking all the care
in this regard. The third point that he
raised is as to what we are doing about
stopping the slaughter of cows. Regarding
this point, we have written to all the States.
Most of them have enacted legislation.
There is a Committee which js going into
the tnatter. And after the repért of the
Committee is recefved, we shall take some
scfion.

MR, SPEAKPER :
Shogh Mutlk. He
Donduvete.
4078 L§—9

Shri Mukhtiar
is sbsent. Prof.
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PROF. MADHU DANDAVATE
(Rajapnr) ; Mr. Speaker, Sir, the subjéct on
calling atténtion notice is about the rotten
milk powder that we heve received which is
unfit for human oconsumption. Please
permut me to say that the statement of the
hon. Minister made in this House is also
unfit for human consumption,

The Green Revolution was dutorted by
wrong priorities, faulty policics and mal-
administration. Even the White Revolu-
tion which w+ are seeking to usher in through
import of milk powder from other countries,
[ am sure, is also getting distorted because
of wrong priorties, faulry pelicies and mal-
administration. Tn quick succession after
the milo episode, we are havinr this episode.
There is an element of similarity in  both.
The formrr dealt with purchese of certain
commodities. In this case we are dealing
with the so-called gifts In both cases,
we find foreign agencies have treated
buman life 1 India with scant respect,
In both cases it is contended that what is
unfit for human consumption can be ured
as animal feed, assuming we discriminate
in India between human life and animals,

We find there are certain discrepancies
as far as this problem is concerned. The
Indian Dairy Corporation, a public sector
undertaking, acts as the agent of the Central
Government in receiving commodities like
milk powder from abroad and their salg to
public sector milk plants. It was made
clear by the Minister that these were re-
ceived as gifts, There is so much of dis~
cussion about dan. It has been interpreted
in different ways but to give a more res-
pectable interpretation, once Vinobha
Bhave said that don does not mean gift; it
means equitable distribuvon. He gooted
Shankaragharya: ETAY HFAEM : [ do
not know whether the hom. Misister
wimts to put the same inteypreration
on the word ‘dan’. ‘'Whatever be
the inwrpretation, I wowd Hke to pose
thia question. In the foem of gifes
if wet go o gerting such rotten and poisomous
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stuff and saying it is unfit for human con-
sumption, if it is passed on to bakeries and
halwais, what will happen? The minister
said that a portion of it is not fit for human
consumption but otherg have been found to
be fit for human consumption. ‘Therefore,
1 want to know how it is sold to bakeries
and halwais and for other purposes? I
would like to give a warning. When you
pass on these materials to others, through
malpractices there will be loophales through
which the sale of these materials will take
place. Inthe case of the rag scandal, a
similar situation had developed. Under a
certain interpretation, certain types of cloth-
ing were described as rags. They came as
rags and they were not supposed to be fit for
human consumption. But there are human
beings in this country who feel even the
rags can be worn because they consider it
to be the natural clothing of many people
in this country where 4o per cent of people
live below the poverty line. I am sure the
same type of malpractices will take place
here. If you ask for a gift and try to sell
it in the hope that you will be able to gene-
rate a certain income which you will utilise
for processing your projects, that may be
the pious intention of Government but 1n
reality a lot of malpractices will take place.

After this episode, have you affixed res-
ponsibility on certain officials for failure to
supervise and check this material in time?
The same question was posed during the
milo eplsode and here also the same ques-
tion I want to pose. A cursory reference has
been made. On 18th [March, Patrior
carried a big report under the caption,
“Beware buying stuff unfit for human
consumption’. He said that that report is
not correct if such a report has appeared in
Patriot. But why is it that such a report
remained completely uncontradicted tll a
calling attention notice was tabled in Rajya
Sabha? Till this day publicly in the press
such & dangerous report has not been con-
teadicted st all. It mesns probably you
connived at it and your conscience itself
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told you that there is an element of subs-
tance init.

This episode has occurred now. We
find that certain portions of the material
brought over here are rotten milk powder,
not fit for human consumption. I would
like to know whether at an earlier stage a
similar episode had taken place, whether
it acted as a warning for future but it went
unheeded.

I would like to pose this question also:
Is there any collusion that has taken place
between the Indian officials and certan
officials operating at the level of WFP?
Very often we find that whenever such mal-
practices occur, there 18 some sort of collu-
sion between the authorities at intcrnational
levels and the authorities here. I would
like the minister specifically to reply to the
specific questions I have raised.

PROF. SHER SINGH : On the 18th,
when this news appeared in Patriot I read
it and at once marked it to my officers to
supply me all the facts. Naturally it takes
time because we have to collect it from
Baroda, the headquarters of the Indian
Dairy Corporation. In the meantime we
received notice: of this calling attention and
therefore I thought contradicting it outside
the House would have been a breach of pri-
vilege of this House and I did not want to
make that mistake, even though 1 got the
information.

MR. SPEAKER : Even if it were poison,
you would not have made a statement ?

PROF. SHER SINGH : I would have.
He asked, did you take care to see that
what was declared fit for human consumption
was really fit for human consumption? In
fact, we got it tested by the laboratories.
In future, I assure the House that we would
take more care. If something is rejected,
we will take doyble care and get it examined
more than once,
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He asked about collusion. The very
fact that our officers rejected such a huge
quantity prima facie does not show there
could have been collusion. We had
one doubt.  After some 4084
tonnes were rejected, again subsequently
566 tonnes of milk powder which was dec-
lared fit for recombination by the IDC
officers were subsequently recommended
for rejection. May be due to passage of
time, delay, mishandling, etc., something
might have happened. But we have asked
for the explanation of the IDC why
after they accepted all that quantity, after
some time they say that 566 tonnes of
skimmed milk and 155 tonnes of butter ol
were subsequently found unfit for recombma”
tion.

We had to send again. We have asked
for the explanation of IDC-—to explain why
this thing has taken placc. We asked them
in February, I think, I do not remember the
date. When we came to know, we asked
about it. If we find that some officer is
responsible for this, we will take action
against him, we are not going to
spare anybody.  (Imterruptions). When
we reject it at the port, it becomes the
property of WFP becauge they have to re-
place. it. If it 1s rejected after we have
accepted, then it becomes our property.
As I have said, we have asked for the ex-
planation. We have asked them to explain
why, after accepting that quantity, another
566 tonnes of skimmed milk powder was
found unsuitable, what was the reason.

As for the definition of ‘dan’ by Acharya
Vinobha Bhave, actually it is give-and-take;
we give and we also take.  For the quantity,
we do not pay as such, but we pay in other
ways. This, we received as gift in the
sense that we do not pay for it in foreign
cxchange. In other forms, we also give
those things which we have in plenty to
others.

PROF. MADHU DANDAVATE: Just
a clerification. You have said that a part of
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this milk powder has been sent to Maha-
rashtea Forest Department and also to
Rajasthan Canal Project. You might be
knowing that weaker sections are connected
with this Department and Project. Are
you sending it to the vulnerable sections of

the society?

PROF. SHER SINGH : I made it clear
at that time also. The World Food Pro-
gramme is running projects in the Rajasthan
Canal Project and also in the Maharashtra
Forest Development Board. They had
their projects running there already. It is
not that a new project has been started just
to give this milk powder or butter ¢il to the
vulnerable sections of the society. They
were already having some projects there.

13.49 hrs.
PAPERS LAID ON THE TABLE

FoORTY-EIGHTH REPORT OF LAW COMMI-
SSION AND NOTIFICATIONS UNDER REPRESEN-
TATION OF THE PEOPLE ACT AND ANDHRA
PRANESH CHARITABLE AND HINDU RELIGIONS
TNSTITUTIONS AND ENDOWMENTS ACT.

THE MINISTEROF STATE IN THE
MINISTRY OF LAW, JUSTICE AND
COMPANY AFFAIRS (SHRI NITIRAJ)
SINGH CHAUDHARY" : Ibegtolay on
the Table—

(1) A copy of Forty-cighth Report of
the Law Commission on some questios
under the Code of Criminal  o>-dure Bill,
1970. [Placedin Librarv Sec., No. LT-460/
73l

(2) A copy of Notificatton No. 8.0. 11(B)
(Hindi and English versions) published in
Gazette of India dated the sth January,
1973 making certain amendmentin Schedule
IX to the Delimitation of Parliamentary
and Assembly Constituencies Order, 1966
in respect of the Stte of Tamil Nadu,
under sub-section (&) of section 9 of the
Representation of the People Act, 1930
[Placed in Library. See. No. [T-4608/73),



